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3437
any consultation with the State Gov-
ernment; and

(¢) if so, the reasons as to why it
was considered necessary by the Cen-~
tral Government to provide the present
Lt. Governor with a Military Secretary
when none else previously had this
dignity in Union Territory?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) to (c) A post of O. 8. D. (Border)
had been creiteq on 25th February,
1966 by the Government of Himachal
Pradesh with the approval of the
Government of India. An officer of the
Central Government was appointed to
this post on the 28th February, 1966.
On his transfer, the Government of
Himachal Pradesh appointed a Mili-
tary officer to the post angd designated
him as O. S. D. (Border)-cum-Military
Secretary. There has been only a
change of designation for a post which
altfeady existed.

377. [Transferred to the
ruary, 1968.1

24th Feb-

AGE OF RETIREMENT OF STate
GOVERNMENT EMPLOYEES

378. SHRI B. K. MOHANTI:
SHRI B. C. PATTANAYAK:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the names of the States which
have reduced the retirement age of
their employees in their respective
states;

(b) whether the Central Government
alsc propose to reduce the retirement
age of their employees; and

(¢) if not, the reasong therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) *
(a) Kerala, Madhya Pradesh and
Rajasthan. (The age of retirement of
Kerala State Government employees
was raiseq from 83 to 58 only during

[ RAJYA SABHA ]
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1966, but it was_ again reduced to 55
in 1967).

(b) No, Sir.

(¢) The age of superannuation of
Central Government employees was
raised from 538 to 58 only a few years
ago after a thorough examination of
all relevant factors. The circumstan-
ces have not changed to warrant re--
consideration of this decision.
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+[STRikr By DELHI TEACHERS

379. SHRI D. THENGARI: will
the Minister of EDUCATION be
pleased to state:

(a) whether it is a faet that the
Delhj teachers have gone on stirke
from the 19th February, 1968 in order
t0 have their demands accepted; and

{(b) how far Government propose
to meet the demands of the teacirers
with regard to the cpay scales pres-
cribed by the Bducation Commission
and how Governmeni propose to
meet the situation resulting from the
teachers’ strike?]
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+[ ] English translation.



